INCOME TAX APPELLATE TF}IBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 27-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2642 285 6469 PASSWORD: DG2025 TIMING 10:30AM _

Srl | Appeal Number | Assmt. Year AssesseerName \7 Remarks \

1] m 64§/IND/2324 202021 | [A] CUMMINS TECHNOLOGIES INDIA PRIVATE LIMITED ) ‘ - \

2 | TTA349/IND/2025 | 2016-17 |[A] SHAFIA BEE F . ) \ \

3 ITA 512/IND/2025 20 1?-18 {D] VEDANTA MEDICAL RESEARCH FOUNDATION \ \

4 CO 15/IND/2025 2017-18 | [A] VEDANTA MEDICAL RESEARC:H FOUNDATION 1 ‘f

5 ITA 517/IND/2025 2012-13 EA] LAKHANSINGH SOLANKI ] L _ \

6 | ITA 554/IND/2025 2020-21 | [A] GOPAL MUWEL _ ‘ \

7 | ITA 558/IND/2025 2016 - 17 | [A] REWA ENGINEERING COLLEGE ) J

8 ITA 713/IND/2025 2011-12 [A]: DEEPIKA N J
9 | 1TA714/1ND/2025 2012 | [D] SHRI MUKUND KARWA J‘
10 | ITA 722/IND/2025 2015-16 [A] ASHOK KUAMR JAIN ) J
11 | ITA723/IND/2025 | 2020-2021 |[A] ASHOK KUMAR JAIN \ J
12 | ITA 724/IND/2025 2017-18 | [A] KRISHIDHAN SEEDS PRIVATE LIMITED \ J
13 | ITA 725/IND/2025 2010-11 | [A] ARVIND KUMAR SINGH ‘ 4\
14 | ITA 726/IND/2025 2011-12 | [A] ARVIND KUMAR SINGH \ J
15 | ITA 727/1ND/2025 2012-13 | [A] ARVIND KUMAR SINGH B \ J
16 | ITA 728/IND/2025 2013-14 | [A] ARVIND KUMAR SINGH - \ q
17 | 1TA 729/IND/2025 2014-15 | [A] ARVIND KUMAR SINGH \ ‘
18 | ITA 730/IND/2025 2016-17 [A] ARVIND KUMAR SINGH \ \
19 | ITA 575/1ND/20£ 2018-19 | [A] SWATI BAPNA \ J
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 28-JANUARY=2026 (WEDNESDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYA
AND HON'BLE PARESH M. JOSHI,

WEBEX MEETING ID 2642 285 6469 PASSW

IN COURT ROOM 1

ORD: DG2025 TIMING }O:BOAM

//’/_’j— Remarks

NI, ACCOUNTANT MEMBER
JUDICIAL MEMBER

Srl | Appeal Number | Assmt. Year Assessee Name ) E\
1 | IT(SS)A 18/IND/2024 | 2015-16 | [D] MORIYA MERCHANDISE PVT. LTD. I/__& ‘
2 | IT(SS)A 19/IND/2024 |  2016-17 | [D] MORIYA MERCHANDISE PVT, LTD. 7 ] i
3 CO 4/IND/2025 2015-16 | [A] MORIYA MERCHANDISE PVT. LTD. )

S | CO5ANDE025 2016+17 | [A] MORIYA MERCHANDISE PVT. LTD.

5 | TT(SS)A 20/IND/2024 15-16 | {D] EAGLE AGENCIES PVT. LTD. )

6 CO 1/IND/2025 15-16 | [A] EAGLE AGENCIES PVT. LTD. )

7 | IT(SS)A 21/IND/2024 17-18 | [D] NOVELTY REALTORS PVT. LTD. I
8 | IT(SS)A 22/IND/2024 16-17 | [D] NOVELTY REALTORS PVT LTD. R
9 CO 2/IND/2025 16-17 | [A] NOVELTY REALTORS PVT LTD. )

10 CO 3/IND/2025 17-18 [A] NOVELTY REALTORS PVT. LTD. ) _

11 | IT(SS)A 23/IND/2024 13-14 | [D] ACCORD VANIJYA: PVT. LTD. )

12 | €O 24/IND/2024 13-14 | [A] ACCORD VANIIYA PVT, LTD.

13 | IT(SS)A 24/IND/2024 | 2011-12 | [D] BHILAI PROPERTIES INVESSTMENTS PVT. 1D,

14 | €O 25/IND/2024 2011-12 | [A] BHILAI PROPERTIES INVESSTMENT:S PVT. LTD.

15 |  ITA 15/IND/2024 2015-16 | [A] GUPTESHWAR COTTON COMPANY 7 )

16 | ITA 16/IND/2024 2015-16 | [A] GUPTESHWAR COTTON COMPANY )

17 | A 141/IND/20£5 2017-18 | [A] SANTOSH JOSHI ]

18 | ITA 371/IND/2025 202122 | [A] SUNIL KUMAR GUPTA R

19 | ITA 435/IND/2025 2017-18 [A]7VENKATESH DEVELOPERS ]

-0 | ITA565/IND/2025 | 2017-2018 | [A] VENKATESH DEVELOPERS

51 | ITA867/IND/2025 | 2017-2018 | [A] VENKATESH DEVELOPERS N

2| A 460/IND/20257 5015 | [D] JITENDRA CHOPRA -

23| ITA 490/IND/202.;> 5011-12 | [A] SHARIFUDDIN -

24 | ITA 576/IND/2025 2012-13 | [A] T LOGIKS -

25 | ITA 688/IND/2025 ;I 2015-2016 [A] NEMINATH DEVELOPERS - N

\:L(Assi nt Registrar]
 23-Jan-2026

(¥ Scanned with OKEN Scanner



INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS
AND SPECIAL CONSTITUTION

FOR 28-JANUARY-2026 (WEDNESDAY).

BEFORE DR. BRR KUMAR, VICE PRESIDENT

: _ B THIRD MEMBER MATTERS _____ _ § _
Srl Appeal Number cz;';‘t' hAssessee Bench |Remarks
: H 2018- | - ) 5
1 | ITA [ 375 | Ind | 2024 | < ¢ l[D] HOTEL RK REGENCY D
—_— | - — - =
BEFORE SHRI BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND SHRI PARESH M. JOSHI, JUDICIAL MEMBER
- PART HEARD MATTERS __ ~ - B |
Assmt.
Srl Appeal Number Year Assessee ! Bench |Remarks
1 | ITA | 579 | Ind | 2025 2%%8' [A] NARMADA TRANSMISSION PRIVATE LIMITED DB
1] | _ =
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INCOME TAX APPELLATE TRIBUNAL, INDORE \

CAUSE LIST OF DB BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2642 285 6469 PASSWORD: DG2025 TIMING 10:30AM

S/rl‘ AppealNumber Assmt. Year Assessee Name . Remarks
T rspj2025 | 201112 | (D] ANILKUMAR LILA ) )

2 ITA 139/IND/2025 2011-12 | [A] ANIL KUMAR LILA

3 ITA 143/IND/2025 2012-13 [A] AROLEEN SOFTECH AND ENGINEERING PRIVATE LIMITED )

4 ITA 144/IND/2025 2013-14 | [A] AROLEEN SOFTECH AND ENGINEERING PRIVATE LIMITED

5 TTA 145/IND/2025 2014-15 | [A] AROLEEN SOFTECH AND ENGINEERING PRIVATE LIMITED

7 ITA 259/IND/2025 2016-17 [A] SAMTA DEVCON PRIVATE LIMITED

8 ITA 278/IND/2025 2018-19 [A] BIHARILAL

9 ITA 280/IND/2025 2024-25 [A] ENGINEERS COMBINE EDUCATION SOCIETY

W
‘\

j

i

\

f \

6 ﬂ;A 258/IND/2025 2013-14 | [A] SAMTA DEVCON PRIVATE LIMITED ~ J
| l

|

il

|

10 | ITA 300/IND/2025 2012-13 [A] PRASHANT JAIN

11 | ITA 310/IND/2025 2017-18 | [A] ARVIND KUMAR SINGHAVI

12 | TTA 315/IND/2025 2016-17 [A] PREETAM JAISWAL

13 | TTA 317/IND/2025 2014-15 [A] UTTAM DEVELOPERS

14 | TTA 322/IND/2025 2018-19 [A] MAHESH DALODRA

15 | TTA 375/IND/2025 2019-2020 | [A] ALT ASGAR

16 | ITA 403/IND/2025 2017-18 | [A] TILAK KUMAR MALVIYA

17 | TITA 410/IND/2025 2023-2024 | [A] HEMLATA PATEL

18 | ITA 422/IND/2025 2021-22 | [A] MOHAMMAD AYUB

19 | ITA 462/IND/2025 2020-21 | [A] AGRA-GWALIOR PATHWAYS PRIVATE LIMITED

20 | TITA 521/IND/2025 2012-13 | [D] KAUSHLYA SUBHASH KARWA

21 | ITA560/IND/2025 2017-18 | [A] SHRI .DANDI SEWA ASHRAM

22 | TITA 676/IND/2025 2011-2012 | [A] PRATIBHA VAIDYA 7

23 \ ITA 684/IND/2025 2017-18 | [A] MARKETING CO-OPERATIVE SOCIETY MYDT.

\J’A \ TTA 694/IND/2025 \ 2017-18 \ [A] ADIM JATI SEVA SAHKRI SAMITI MYDT FOOLMAL
\ 25 \ ITA 898/IND/2025 \ NA

\ [A] ANAND EBUCATIONAL TECHNICAL AND VOCATIONAL SOCIETY
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS
AND SPECIAL CONSTITUTION

THURSDAY),

FOR 29-JANUARY-2026 (

BEFORE DR. BRR KUMAR, VICE PRESIDENT

_ THIRD MEMBER MATTERS . i
Bench |Remarks

=
Erl / Appeal Number Sasmt Assessee

_ 'Year
Ll lIT(SS)A, 113 [ Ind

2011-
12

BEFORE SHRI BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

AND SHRI PARESH M. JOSHI, JUDICIAL MEMBER

DB

2020

[D] SHRI KAILASH NARAYAN PATIDAR

I , . PART HEARD MATTERS _
srl ’ Appeal Number Aszg‘rt' Assessee : ) BencI;I Remarks
L1 ,IT(SS)AI 58 I Ind | 2024 2‘1%9' tA] HANSRAJ JAIN DB
I ]IT(SS)AI 59 l Ind ’2024 2008- | [A] HANSRAJ JAIN DB
I 3 ,IT(SS)A’ 60 I Ind | 2024 23110‘ [A] HANSRAJ JAIN : DB
[ }IT(SS)A, 61 ‘ Ind | 2024 | 231 [[A] HansRAD JAIN | DB
Ls IIT(SS)A[ 62 f Ind [ 2024 | 212" [[A] HANSRAJ JAIN DB
Ls ,IT(SS)A, 63 I Ind | 2024 | 2953 |[A] HANSRAJ JAIN DB
L7 }IT(SS)A! 64 l Ind ; 24! 2010- |11 sN1GDHA JAIN - DB
8 |m(ss)A| 65 ; Ind 12024[ 20t I[A] SNIGDHA JAIN B DB
9 |mss)A| 66 l Ind I2024] 2022 |[A] SNIGDHA JAIN DB
10 | A | 542 | Ind |2024 | 201 [ia] HANSRAY JAIN DB
11 | 1A | 543 | Ind | 2024 2‘1154' [A] SNIGDHA JAIN DB
12 | ITA | 386 | Ind | 2025 201121' [A] JITENDRA ARYA DB J
| 13| A | 233 | Ind |2025| 220" |[A] NARENDRA KUMAR MISHRA DB J
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 30-JANUARY-2026 (FRIDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2642 285 6469 PASSWORD: DG2025 TIMING 10:30AM

2016-17

sri | Appeal Number |Assmt. Year | Assessee Name - ) Remarks
1 MA 48/IND/2024 2017-18 [A] SHRI ANIL BANDI B 7
[7 MA 49/IND/2024 2017-18 R [A] SMT RADHIKA BANDI _
3 MA 50/IND/2024 2017-18 [/6 M/S GRETER KAILASH HOEPITAL PLTD B ; _
4 MA 54/IND/2024 72013-14 [D] SHRI MUKESH SHIVHARE - -
5 MA 68/IND/2024 22)08-09 ]Igg}-lﬁA):TE SHRI BALKRISHAN JOSHI (THROUGH LEGAL HEIR SHRI BHOOPENDRA
6 MA 12/IND/2025 ) 72013-14 [A} ;ARNALBEER SINGH BHATIA -
7 MA 13/IND/2025 ) 2014-15 [A] J;\RNALBEER SINGH BHATIA )
8 MA 14/IND/2025 2015-16 [A] JARNZ_BEER SINGH BHATIA
9 MA 15/IND/2025 B 2016-17 [A] JARNALBEEPiSINGH BHATIA B
10 MA 16/IND/2025 20;18 [A] JARNALBEER SINGH B%A
1? MA 17/IND/2025 2018-19 [A] JARNALBEER SINGH BHATIA
12 MA 18/IND;)2§ 2015-16 [D] ABHAY KUMAR JAIN -
13 MA:20/IND/2025 2014-15 [D] M/S SHIV SHANKAR PLYWOOD AND VEENER HOUSE o
14 MA 21/IND/2025 2015-16 | [D] M/S SHIV SHANKAR PLYWOOD AND VEENER HOUSE -
:15 MA 25/IND/2025 2017-18 [D] GOPAL LALJI MAHARAJ TRUST )
16 MA 26/IND/2025 2017 [D] RAIPUR DEVELOPMENT AUTHORITY
17 l\;IA 27/IND/2025 2018 [D] RAIPUR DEVELOPMENT AUTHORITY )
18 MA 28/IND/2025 2017-lé - [D] CHHATTISGARH NIJI VISHWAVIDYALAYA VINIYAMAK AAYOG
19 MA 29/IND/2025 2007-08 | [A] M/S. BHARTI AIRTEL LTD.,CIRCLE OFFICE B
20 MA 30/IND/2025 2008-097 [A] M/S. BHARTI AIRTEL LTD.,CIRCl:E OFFICE
21 MA 31/IND/2025 2011-12 | {D] MAHAMRITYUNJAY HOSPITAL PVT. LTD -
EJ MA 1/IND/2026 [A] PURUSHOTTAM GUPTA :
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